
 

FORM A 

PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 

 

FOR THE ATTENTION OF THE CREDITORS OF ABHIJEET INFRASTRUCTURE 

LIMITED 

RELEVANT PARTICULARS 

1.  Name of corporate debtor Abhijeet Infrastructure Limited 

2.  Date of incorporation of corporate debtor 19.07.1984 

3.  Authority under which corporate debtor 

is incorporated / registered 

ROC Kolkata 

4.  Corporate Identity No. / Limited 

Liability Identification No. of corporate 

debtor 

U27108WB1984PLC170097 

5.  Address of the registered office and 

principal office (if any) of corporate 

debtor 

FE-83, Sector-III Salt Lake City, Ground 

Floor, Kolkata, Kolkata, West Bengal, India, 

700106. 

6.  Insolvency commencement date in 

respect of corporate debtor 

05.02.2025 (Hon’ble NCLT Order date 

31.01.2025) 

7.  Estimated date of closure of insolvency 

resolution process 

04.08.2025  

8.  Name and registration number of the 

insolvency professional acting as interim 

resolution professional 

Satish Kumar Gupta 

Registration No :  IBBI/IPA-001/IP-

P00023/2016-2017/10056  

9. Address and e-mail of the interim 

resolution professional, as registered 

with the Board 

Address: Flat No. 17012, Building No. 17, 

Phase 2, Kohinoor City, Kurla West, Mumbai, 

Maharashtra - 400070 

Email ID: satishg19@outlook.com 

10. Address and e-mail to be used for 

correspondence with the interim 

resolution professional  

Address: Flat No. 17012, Building No. 17, 

Phase 2, Kohinoor City, Kurla West, 

Mumbai, Maharashtra - 400070 

Email ID: abhijeetinfracirp@gmail.com    
 

11. Last date for submission of claims 19.02.2025 

12. Classes of creditors, if any, under clause 

(b) of sub-section (6A) of section 21, 

ascertained by the interim resolution 

professional 

N.A. 

13. Names of Insolvency Professionals 

identified to act as Authorised 

Representative of creditors in a class 

(Three names for each class) 

N.A. 

14. (a) Relevant Forms and  

(b) Details of authorized 

representatives  

are available at:  

a) Weblink: 

https://ibbi.gov.in/en/home/downloads  

b) Physical Address: NA 

 

 

 

 

mailto:satishg19@outlook.com
mailto:abhijeetinfracirp@gmail.com
https://ibbi.gov.in/en/home/downloads


 

Notice is hereby given that the Hon’ble National Company Law Tribunal, Cuttack has ordered 

the commencement of corporate insolvency resolution process of Abhijeet Infrastructure 

Limited vide its order dated 31.01.2025, received from applicant financial creditor on 

05.02.2025. 

 

The creditors of Abhijeet Infrastructure Limited are hereby called upon to submit their 

claims with proof on or before 19.02.2025 to the interim resolution professional at the address 

mentioned against entry No. 10. 

 

The financial creditors shall submit their claims with proof by electronic means only. All other 

creditors may submit the claims with proof in person, by post or by electronic means. 

 

Submission of false or misleading proofs of claim shall attract penalties. 

 

 

 

 Satish Kumar Gupta 

IP registration No. IBBI/IPA-001/IP-P00023/2016-2017/10056 

Interim Resolution Professional 

Address: Flat No. 17012, Building No. 17, Phase 2, 

Kohinoor City, Kurla West,  

Mumbai, Maharashtra 400070 

AFA No. - AA1/10056/02/300625/106924 

AFA Validity Date – 30 June 2025 

Email ID: satishg19@outlook.com 

                 Please use email abhijeetinfracirp@gmail.com for correspondence  

 

Date: 05 February 2025 

Place: Mumbai      

mailto:satishg19@outlook.com
mailto:abhijeetinfracirp@gmail.com
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KOLKATA | THURSDAY, 6 FEBRUARY 2025

Whereas
The undersigned being the Authorized officer of the State Bank of India
under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security interest Act, 2002 and in exercise of powers
conferred under section 13 (12) read with Rule 3 of the Security interest
(Enforcement) Rules, 2002 issued a Demand Notice dated 21.11.2024
calling upon the Borrowers Shri Santanu Sarkar, S/o- Late Ranjan Kumar
Sarkar, At- Kotebazar, Near Municipal Pump House, P.O. Midnapore,
P.S.Kotwali, Dist- Paschim Medinipur, Pin- 721101, West Bengal to repay
the amountmentioned in the notice beingRs.16,77,275.00 (Rupees Sixteen
Lakh Seventy-seven Thousand Two Hundred Seventy-five only) as on
20.11.2024 and further interest from 21.11.2024, within 60 days from the
date of receipt of the said notice.
TheBorrower having failed to repay the amount, notice is hereby given to the
borrowers and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers
conferred on him / her under Section 13(4) of the saidAct read with Rule 8 of
the Security interest (Enforcement) Rules, 2002 on this th4 day of February
of the year 2025.
The orrower in particular and the public in general are hereby cautioned notB
to deal with the property and any dealings with the property will be subject to
the charge of the State Bank of India for an amount of Rs.16,77,275.00
(Rupees Sixteen Lakh Seventy-seven Thousand Two Hundred Seventy-
five only) as on 20.11.2024 and further interest from 21.11.2024, costs,
thereon.
The Borrower’s attention is invited to provisions of sub-section (8) of section
13 of theAct, in respect of time available to redeem the secured assets.

Appendix IV [ (Rule 8(1)]
POSSESSION NOTICE

(For Immovable Property)Shanti Bhavan , Nazarganj, Medinipur, Paschim
Medinipur, Pin-721101, E-mail: sbi.64213@sbi.co.in

SBI HLC MIDNAPORE (64213)

Description of the Immovable Property Mortgaged By Deposit of Title Deeds
Property ownedby: Shri Santanu Sarkar
Land & Building at Mouza Torapara, J.L.No. 189, R.S. Plot No. 157, L.R. Plot
No. 263, Sub Plot No.4/1A, R.S. Khatian No. 57/2, L.R. Khatian No.1554,
Ward No. 1 under Midnapore Municipality, District- Paschim Medinipur, Pin-
721101,West Bengal.
Deed No. I-7525/2016, Dated 22.08.2016, Book No-I, Vol. No - 1001-2016,
Pages from 138384 to 138400 under DSR- I Paschim Midnapore.
The property is butted and boundedas under:
North: 10 ft Wide Road; South: 4/2 Sub Plot; East: 10 ft Wide Road; West:
BiswarupKundu.

Authorised Officer
State Bank of India

Date: 04.02.2025
Place: Medinipur

A/C No.-37330769181 (HBL ), 38164943334 (HBL TOP UP), 38416353045 (HBL TOP UP)
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PM Modi shares highlights from
his divine visit to Prayagraj
NEW DELHI : Prime Minister
NarendraModi on Wednesday
shared highlights from his
sacred visit to Prayagraj in
Uttar Pradesh.

Taking to social media
platform X (formerly Twitter),
the PM shared a video and
wrote in a post "Here are
highlights from a very divine
visit to Prayagraj."

Earlier today, the PM par-
ticipated in a 'Snan' at the
TriveniSangam - the conflu-
ence of three rivers, Ganga,
Yamuna, and Saraswati -
describing the experience as
a moment of 'divine' connec-
tion.

In a post on X, the Prime
Minister said he was filled
with a spirit of devotion after
taking a dip in the Sangam.

"Blessed to be at the
MahaKumbh in Prayagraj.

The Snan at the Sangam is a
moment of divine connection,
and like the crores of others
who have taken part in it, I
was also filled with a spirit of
devotion," PM Modi said on X.

"May Maa Ganga bless all
with peace, wisdom, good
health and harmony," he
added.

On Wednesday, Prime
Minister NarendraModi also

offered prayers at the
TriveniSangam. Upon his
arrival in Prayagraj, the PM
enjoyed a boat tour on the
Yamuna River with Uttar
Pradesh Chief Minister Yogi

Adityanath.
The ongoing Mahakumbh

2025, which commenced on
PaushPurnima (January 13,
2025), is the world's largest
spiritual and cultural gather-
ing, attracting devotees from
across the globe. It will con-
tinue until Mahashivratri on
February 26.

In alignment with his
commitment to promote and
preserve India's spiritual and
cultural heritage, the Prime
Minister has consistently
taken proactive steps to
enhance infrastructure and
facilities at pilgrimage sites.

Moreover, during his
visit to Prayagraj on
December 13, 2024, the
prime minister inaugurated
167 development projects
worth Rs 5,500 crore,
improving connectivity,

amenities and services for
the general public.

Meanwhile, by 8 am on
Wednesday, over 3.748 mil-
lion devotees had taken a
holy dip in the confluence of
the Ganga, Yamuna, and
the mystical Saraswati,
increasing the deep spiritu-
al fervour surrounding the
grand religious congrega-
tion. This includes more
than 10 lakh Kalpvasis and
2.748 million pilgrims who
arrived in the early hours to
seek divine blessings.

According to Uttar
Pradesh government data,
the total number of bathers
since the commencement of
Mahakumbh has exceeded
382 million as of February
4, underlining the event's
unparalleled spiritual and
cultural significance.

Plane carrying Indian citizens
who allegedly illegally migrated
to US arrives in Amritsar
AMRITSAR : The US Air Force plane carrying Indian citizens
who allegedly illegally migrated to the US arrived in Punjab's
Amritsar on Wednesday. Earlier on Tuesday, a US Embassy
spokesperson said that while specific details cannot be shared,
the United States is vigorously enforcing its border and immi-
gration laws. The spokesperson emphasised that the actions
taken send a "clear message that illegal migration is not worth
the risk." "I have received a number of inquiries on the report
of a deportation flight to India. I can't share any details.

Step up fight against terrorism with goal of 'zero infil-
tration': Amit Shah in J-K security review meet

NEW DELHI : Union Home
Minister Amit Shah on
Wednesday emphasised on
the need to step up fight
against terrorism with the
goal of "zero infiltration,"
while chairing the Jammu
and Kashmir security review
meet in the national capital.

Noting that sustained and
coordinated efforts of the
union government resulted in
significantly weak terrorism
ecosystem in Jammu and
Kashmir, Shah directed all
security agencies to step up
the fight against terrorism by
aiming for the 'zero infiltra-
tion' goal.

Shah asked all security
agencies to take "more strin-
gent action on infiltration and
acts of terror with a ruthless
approach."

In over two-hour long
meet, the Minister said "it
should be our goal to uproot
the existence of terrorists."

Shah mentioned that the
narco network is providing
support to infiltrators and
terrorists to carry out their
activities, stressing the need
to take "prompt action
against terror funding from
the proceeds of the narcotics

trade with alacrity and
rigour."

Shah directed agencies to
make new appointments in
the posts of Forensic Science
Laboratory (FSL) in view of
the timely implementation of
the new criminal laws.

He emphasised the Modi
government's 'policy of zero
tolerance' against terrorism
to achieve the goal of a ter-
rorism-free Jammu and
Kashmir. The Minister also
directed all security agencies
to remain vigilant and contin-
ue to work in synergy to elim-
inate terrorism in Jammu
and Kashmir.

Chairing the high-level
review meeting on the securi-
ty situation in Jammu and
Kashmir here in the national
capital, Shah later appreciat-
ed the efforts of the security
agencies for significant
improvement in all parame-
ters of the security scenario
in Jammu and Kashmir.

The meeting was attended
by the Lieutenant Governor
of Jammu and Kashmir
ManojSinha, Union Home
Secretary Govind Mohan,
Director of Intelligence
Bureau TapanDeka, the Chief

Secretary and the Director
General of Police of Jammu
and Kashmir, along with sen-
ior officials of the Ministry of
Home Affairs and the Jammu
and Kashmir administration.

The Home Minister had
also held an important
review meeting on the securi-
ty situation in Jammu and
Kashmir on Tuesday. The
meeting was attended by the
Chief of the Army Staff
General UpendraDwivedi, the
Home Secretary and other
senior officers of MHA and
Army.

The discussion in today's
meet centered on counter-
terrorism efforts and meas-
ures to maintain peace in the
Union Territory, covering the
prevailing security situation,
ongoing counter-terrorism
operations, and the future
roadmap to curb the menace.

The meeting also empha-
sised the importance of coor-
dination among security
agencies in the ongoing fight
against terrorism in the
region. Recent security devel-
opments in the Valley, includ-
ing any new challenges posed
by terror groups and insur-
gent activities were also

major issues of discussions.
This meeting follows a

series of similar security
reviews held in the past,
where the Union Home
Minister has emphasised
strengthening intelligence
networks, countering cross-
border infiltration, and accel-
erating development initia-
tives in the region. In previ-
ous meetings, Shah has
stressed a zero-tolerance
policy against terrorism
and called for enhanced
coordination between cen-
tral and state security agen-
cies. Over the past few
years, the government has
ramped up counter-terror
measures, dismantled ter-
ror modules, and increased
developmental outreach in
Jammu and Kashmir. The
security review is crucial.

Deputy Chief Minister DK
Shivakumar calls for pressure on
Centre to withdraw flawed NEP
BENGALURU : Deputy Chief
Minister DK Shivakumar on
Wednesday called for building
pressure on the Union govern-
ment and the University Grants
Commission (UGC) to withdraw
the flawed National Education
Policy (NEP).

Addressing a conclave of
higher education ministers
from various states,
Shivakumar stated, "The
National Education Policy
rolled out by the Union government has many flaws. The
Karnataka government has gone ahead and brought in some
amendments. The output from this conclave must reach the
Centre." "Karnataka has been the pioneer in the field of edu-
cation in the country. Students from North India have been
belonging to the state for higher education for more than three
decades. Karnataka has over 70 medical colleges and 250
engineering colleges. Tamil Nadu, Kerala, Telangana and
Andhra Pradesh also have good colleges," he added.

"Our federal structure is unique and our Constitution offers
many rights. There is diversity in language too. We should not
be competing at the national level but at the international
level. For this, we need to change the NEP. We need to bring
in reforms at the university level too. The appointment of vice-
chancellors is a key challenge before us. Indians have adorned
top positions in many Western universities. We need to take
the opinion of experts to take our education system global," he
said. Shivkumar further added, "Bengaluru, Chennai, and
Hyderabad have been pioneers in the creation of top interna-
tional educationists. There is no match for the Southern states
when it comes to education. 

Maharashtra: Customs
at Mumbai Airport book
passenger for smug-
gling wildlife species

MUMBAI : Customs officers
at Chhatra patiShivaji
Maharaj International
Airport, Mumbai, booked a
passenger in a case of
smuggling of wildlife
species in the intervening
night of February 4.


